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'REVIEW OF NATIONAL NEWSPRINT AND 
PAPERS MILLS LTD., NEPANAOAll AND 
ANNUAL REPORT THEREOF POR 1966-67 

TIlE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): J 
lay on the Table:-

(1) Review by the Government on 
the working of the National Newsprint 
and Papers Mills Ltd., Nepanagar, for 
the year 1966-67 UIlder sub-section (1) 
-of aection 619A of the Companies Act, 
1956. 

(2) A copy of the Annual Report of 
the National Newsprint and Papers 
Mills Limited, Nepanagar, for the year 
]966-67, along with the Audited 
Accounts and the comments of the 
Comptroller and Auditor General there-
,on (English and Hindi versions). 

[Placed in Library. See No. L T-
338/68]. 

ANNuAL REPORT 01' KIIADI AND VILLAGE 
INDUSTRIES CoMMISSION, BOMBAY, FOR 
1966-67; CERTIFIED ACCOUNTS OF COIR 
BoARD, ERNAKULAM FOR 1966-67 ANCl 
CARDAMOM BOARD SERVICE, (RECRUIT-

MENT) RULES, ]967, ETC. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI) :  I lay on 
the Table:-

(1) A copy of the Annual Report of 
the Khadi and Village Industries Com-
mission, Bombay, for the year 1966-67 
under sub-section (3) of section 24 of 
the Khadi and Village Industries Com-
mission Act, 1956, along with the Sta-
tistical Statements. [Placed in Library. 
See No. LT-339/681. 

(2) A copy of the Certified Accounts 
of the Coir Board, Emakulam for the 
year 1966-67 and thc Audit Report 
thereon under sub-section (4) of section 
17 of the Coir Industry Act, 1953. 
TPloced In Library. See No. LT-
340/68). 

(3) (i) A copy of the Cardamom 
Board Service (Recruitment) Rules. 
1967. published in Notification No. 
G.S.R. 1758 in Gazette of India dated 
the 2nd December, 1967, under sub-

Gel!. Dis. 

section (3) of section 33 of the Carda-
mom Act, 1965. 

(ii) A statement showing reasons for 
delay in laying the above Notification. 
[Placed in Library. See No. LT-
238/681. 

(4) (i) A copy of the Rubber 
(Amendment) Rules 1967, published in 
Notification No. G.S.R. 1756 in 
Gazette of India dated the 2nd Decem-
ber. 1967 under subsection (3) of sec-
tion 25 of the Rubber Act. 1947. 

(ii) A statement showing reasons for 
delay in laying the above Notification. 
[Placed ill Library. See No. LT-237/68) 
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COMMITTEE ON SUBORDINATE 
LEGISLATION 

(i) MINUTES OF FIltST TO FOURTEENTH 
SrTTINGS 

SHRJ N. C. CRA TTERJEE (Burd-
wan): I heg to lay on the Table Min.tes 
of the first to Fourteenth Sittings of 
the Committee on Subordinate Legisla-
tion. 

(ii) FIRST REPORT 

SHRJ N. C. CHAlTERJEE: I beg to 
present the First Report of the Com-
mittee on Subordinate Legrslation. 

COMMITTEE ON PUBLIC UNDER-
TAKINGS 

SEVENTH REPORT 
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RAILWAY BUDGET-OENERAL 
DISCUSSION-contd. 

MR. SPEAKER: Now. only about 
4i hours are left for the General Discus-
sion. The Minister will, naturally, Deed 
about half an hour. 


